4417 Motion re:

MINISTRY OF STEEL, MINEs AND FUEL

“That a supplementary sum
not exceeding Rs. 6,50,00,000
be granted to the President to
defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1961, in respect of
Demand No. 129.”

MINISTRY OF TRANSPORT AND COMMU-
NICATIONS

“That a supplementary sum
not exceeding Rs, 2,9880,000
be granted to the President to
defray the charges which will
-come in course of payment during
the year ending the 31st day of
March, 1961, in respect of
Demand No, 134.”

15.18 hrs.

MOTION RE: PRODUCTION, DIS-
TRIBUTION AND EXPORT OF
SUGAR

Mr. Chairman: The House will now
take up the motion by Shri Rajendra
8ingh on production, distribution and
export of sugar.

Shri Rajendra Singh (Chapra): 1
‘Beg to move:

“That this House takes note of
the present position in regard to
production, diststibution and ex-
port of sugar”.

1519 hrs.

[MRr, DEPUTY-SPEAKER in the chair]
During the last decade the sugar in-
dustry has made a significant advan-
ee in matters of sugar production.
There has been nearly an increase of
100 per cent during the last ten years,
and this is quite a creditable achieve-
ment, But this achievement hag been,
I am afraid, at the cost of, mostly if
mot wholly, the peasantry of this
eountry, who produce sugarcane.
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Ten years ago the price of sugar in
this country was Rs. 2 per maund,
During this time much water has
flowed down the river Yamuna or the
river Ganges, and the prices of all
commodities have registered quite
significant increases, cost of living has
also increased, but there has been
decrease in the price of sugarcane so
much so that even today the old
price of sugarcane has not been re-
sorted. Ours is a democracratic coun-
try and the tradition we have to deve-
lop is that the wishes of the people
have to be respected,

Two legislatures of this country.
namely, that of Uttar Pradesh and
Bihar passed unanimous resolutions
saying that there should be increase
in -the price of sugarcane. But some-
times Delhi becomes rigid and does
not respond to the democratic tradi-
tions howsoever rational and reason-
able it might be, There has not been
any effort so far on the part of the
Government to find out the actual cost
of production of sugarcane so that a
reasonable price could be paid to the
cultivators or producers of sugarcane.
Every now and then it is said that
since sugarcane acreage is expanding
it is an indication of the fact that pro-
duction of sugarcane is a profitable
occupation and the prices are remu-
nerating. I come from peasant stock
and I know what it mcang to pro-
duce sugar, If the amount of labour,
the amount of investment and many
other things which are necessary for
the production of sugarcane are taken
into account, the price per maund of
sugarcane just to cover up the cost
only would come to Rs. 2-6-0,

In this country 80 per cent of the
people are from the countryside. We
pledged ourselves to build a socialist
society but while we are so solici-
tous and careful in looking to the
interests of the industries and of the
highbrows in the country, we con-
sistently refuse to look at the interests
of the peasants. A few days ago, as
you know, the favoured boy of sugar
industry has been by a firman from
here made the Chief Minister of Uttar
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Pradesh, Sugar industry in Uttar
Pradesh is making money, Every
year there is a phenomenal rise in
the fortune of the sugar magnates, but
in spite of the fact that the legisla-
tures of Uttar Pradesh and Bihar
have requested the Government at
Delhi to give a reasonable price to
cultivators of sugarcane people here
in Delhi do not listen to that and
refuse it consistently. If we know
how to favour somebody who is a
favoured boy of the sugar industry,
gan we not have some sympathy in
this House and show our solicitude
and goodwill for the peasants who
cultivate sugarcane for us and because
of whose efforts we are able to
develop this industry?

Now I come to the report of the
Tariff Commission. The Tariff Com-
mission was invested with the res-
ponsibility of finding out the actual
cos. of conversion of sugarcane into
sugar and to fix a price which would
be reasonable and profitable to the
industry. There are two sides of it
and there are two different opinions.
I do not want to go into them. But
1 think there is one point on which
the Tariff Commission has not applied
its mind to the extent it ought to
have done. The Tariff Commission
has suggested four schedules of
prices. The industry in Uttar Pra-
desh, Bihar and Punjab has been
lumped together even though condi-
tions there are as disparate and
varying as they can be between Uttar
Pradesh and Maharashtra. But none-
theless factors of differences have
been ignored and the Tariff Com-
mission has come to a very arbitrary
suggestion. In fact, I do not want to
go into the ‘details of the figure
because that would take time. With-
in the limited time that is at my
disposal I can only say that if the
duration, capacity and recovery of
sugar are the responsible factors
which make the difference in fixing
the price of sugar from region to
region, on that basis instead of four
there can be nine such schedules.
But the Tariff Commission for reasons
best known to them only—I do not
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know them—ignored this and on cer-
tain arbitrary assumption suggested
four schedules. The Ministry of
Food and Agriculture instead of
applying its mind has swallowed
everything. So my suggestion is
that once more the Ministry of Food
and Agriculture should give thought
to it and bring the whole thing on a
certain rational basis.

The most distressing thing in this
happy situation of increasing output
of sugar is our outlook about the
sugar indusiry. In the Second Five-
Year Plan we estimated to have a
capacity of producing 25 million tons
of sugar. That was quite good and
was in consonance with our require-
ments. But that is not enough. We
have to see also that the industry
develops in such a manner that eco-
nomic power which is so essential and
vital is dispersed. In fact, this de-
velopment has been mostly ensured
by the expansion of the old units.
You can have the result of inereasing
production but concentration of eco-
nomic power in one place, in one
company or in one unit is certainly
not desirable either from the view-
point of our econemic policy or of
social policy. Therefore I think the
solution is that new industries, spe-
cially under co-operatives, should be
allowed to come up and old indus-
tries should not be allowed to expand
because, as I told you, it is not neces-
sary that only political power should
be dispersed but even economic
power should be dispersed as far as
that could be economically fea-
sible and practicable.

My next point is this. I find the
Finance Minister has gone out. I
wish he had been here. In the last
budget, an excise levy was imposed
on khandsari. In fact, khandsari
serves the objective of dispersal of
economic power. Instead of the big
sugar mills, if we can ensure certain
conditions in which khandsari indus-
try could come up, we not only
increase the potentialities of employ-
ment, but there is also dispersal of
economic power. If one looks at the
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[Shri Rajendra Singh]}
amount of excise levy that we have
collected from khandsari, it would not
be more than Rs. 50 or 60 lakhs. But,
the result has been this. When thelje
was no excise levy on khandsari, this
industry had begun to come up.
People who had limited capital came
into the field and they used to have
a few strokes of luck. With this
levy, although there has not been a
significant  augmentation in our
Treasury, there has been one result.
A set back has been put to khandsari.
For what purpose has this been done?
It has been done specifically to pro-
mote and to maintain the interests of
big sugar industrialists.

An Hon. Member: No, no.

Shri Ranjendra Singh: I know it; if
you do not know it, do not pretend.

My second suggestion is about this
excise duty. I hope that the hon.
Minister of Food and Agriculture,
who has an open mind, with whom
I had an occasion to discuss the ques-
tion, will give some sympathetic
consideration to it and persuade the
Finance Minister who can at least
give up his rigidity and come to grips
with the situation.

It is said that small units ef sugar
production are not remunerative and
therefore it is always good from the
viewpoint of economic production
and cheaper production that large
units should function and they should
be expanded. If we go by this
theory, there would not be any differ-
ence between ourselves and others.
We want to promote economic inter-
ests in consonance with certain social
objectives, certain economic objec-
tives. Even supposing that certain
units are not economic from the view
point of commercial considerations,
still we have to sustain, maintain and
promote them for the simple reason
that we want to disperse economic
power to the countryside as much as
we can. Therefore, my submission is,
wherever possible, let small units
come up though there may not be any
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temporary gains in the public trea-
sury. Still, considering from all view
Points, it is necessary that small units
should come up.

Some Hon. Members: Yes, yes.

Mr, Deputy-Speaker: These sym-
pathies can be expressed somewhere
else.

Shri Rajendra Singh: We are very
happy to find that there has been
such a significant increase in the pro-
duction of sugar, during the last 10
years. Today, it is again quite happy
to find that our output is several lakh
tons more than what is our actual
requirement. On 1st November, 1960,
we have a carry-over of 59 lakh tons
of sugar. In the season 1960-61, the
estimated production of 27 lakh tons
is there. There would be something
like over 12 lakh tons of sugar more
than what we would require. What are
we now doing with this sugar? There
is only one alternative. That alter-
native is to export that quantity of
sugar which we cannot consume our-
selves or which is not necessary for
us at the moment or to have a reserve
so that the price of sugar may not
rise in view of certain abnormal
situations. I think the Ministry has
come out with an announcement that
50,000 tons of sugar would be export-
ed this year. This is very encourag-
ing. But, our experience is this. Even
last year, we tried to export a certain
quantity of our sugar. But we could
not do that, because, as has been
given out by the Minister in the
course of several replies, the price
of sugar in India is much higher than
in foreign countries, with the result
that, if we have to export, we have
to face different types of difficulties.
I think that, even if we have to forego
our excise duty, even if we add to the
difficulties of the consumer, even if
we have to take away something
from the profit of the millowners, we
have to export sugar. As the press
reports go, it is possible for us to
make some exports. Possibly the
American market requires sugar. If
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certain efforts are made, we can find
a foot-hold there. All efforts should
be made to see that we ‘make some

exports.
Mr. Depu.y-Speaker: His time is up.

Shri Rajendra Singh: I have taken
only fifteen minutes.

Mr. Deputy-Speaker: Twenty min-
utes he has taken. He started at3.17.

Shri Rajendra Singh: Anyway, I
take it as you say. I do not contend.
In a few minutes, I will finish.

Mr. Deputy-Speaker: If he has to
contend, he has to contend against the
clock and not against me.

Shri Rajendra Singh: The next point
that I am coming to is, that there is
a feeling in the country today that
in view of the fact that we have
produced much more than we require
at the moment, there is no need for
control on sugar prices. 1 have seen
the prices of sugar ruling all over the
country. I find that from the month
of June, there has been a decrease in
the price of sugar all over India and
there is an apprehension that this
control is today being maintained only
in the interests of the sugar industries.
There is a feeling that although the
supply and demand situation demands
that there should not be any more
control, control is still being main-
tained because some of the States,
especially U.P. and Punjab, are mak-
ing huge profits, profits to the tune of
Rs. 2 to Rs. 6 per maund of sugar. I
can understand putting a direct tax
or excise levy on sugar, but making
such profits by indirect methods is not
desirable and not justifiable,

Some of the Congressmen have
their own way of creating support for
the Congress organisation. In the
village side or even in the urban side,
fair price shops are given partly to
the co-operatives and partly to the
favourites or people who support the
Congress. To create supporters for
the Congress, the Ministry is keeping
this control. This is not a happy
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thing. As a political party, certainly
you are welcome to create support for
yourself to any extent you like, but
if you continue control on sugar for
creating support for yourself through
favourities, that is a threat to the
political situation also.

Shrimati Ila Palchoudhuri (Naba-
dwip): Does the trade also support
the Congress?

Shri Rajendra Singh: In view of
the demand and supply position, con-
trol should go away, but at the same
time there may be an apprehension
in the mind of another section of the
people that if control goes away,
prices may rise again. So, I say, to
avoid that situation coming up, let
there be 50 per cent control and 50
per cent decontrol. The demand and
supply position is such that the
traders will have to behave, but if
they do not behave and the prices go
up, we can impose control to bring
back the prices to their normal levels.
Therefore, I plead in all humility
that there is no necessity for control
today, and that the Minister will be
well advised to take away this control
now.

Mr. Deputy-Speaker: Motion mov-
ed:

“That this House takes note of
the present position in regard to
production, distribution and ex-
port of sugar.”

Shri lfraj Raj Singh (Firozabad): I
beg to move:

That at the end of the motion, the
following be added, namely:

“and recommends that—

(a) ex-factory price of sugar
be fixed at Rs. 32/- per maund;

(b) control on distribution of
sugar be relaxed in view of the
extra production of sugar;

(c) sugarcane price be fixed at
Rs. 2/- per maund; and
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[Shri Braj Raj Singh]

(d) markets for export of
sugar be searched but the con-
sumer of sugar in India should
not be made to pay the losses on
export of sugar.”

Mr. Deputy-Speaker: The hon.
Mover has taken about 26 minutes.
Can I have a rough estimate as to
how long the Minister would require
to reply?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): Two hours is
the total time. Others can have
three-fourths of it, 13 hours. I would
require half an hour.

Mr. Deputy-Speaker: Half an hour
is already gone, and we have got only
an hour. Perhaps the Mover would
require five minutes in the end. May
I know how many Members want to
participate? About a ‘dozen. Five
minutes each.

Shri Naushir Bharucha (East Khan-
desh): Seven minutes.

Mr. Deputy-Speaker: Seven minutes
then.

Shri Bishwanath Roy (Salempur):
States with large number of sugar
factories should have preference.

it worerw fog : Sarere wEeE, &
ST FE 0 fF AT 77 ArsT 47 saver
Zizy ¥ 3, wifF qF Auw AN A
T FTAT EAI | '

ITEIR W oM W A A
& g1 T & fF ara famz g 9d
AT 8990 OF A AR A A

st aww Fog : A9 S A
@1 &, I9H qgET J17 9 & 5 S A
TFR-FF] Az, FREm § A
FHR FAa, 33 9 9 W @
g ag € & N F fagor oo
FIF Ft dar fFar I, Fifs A
FT JNOET qgd g€ AT § |
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T A g fF o AN @ DA
sfa 7 ) o I a7 5 0 &
frate S & IoiEET & FI¢ SATer
WX T FX 7 f/ay g & 79 wwAr
F A §4F TE FIAT  STEAT
g

afs @ waww § ar) feafa 9y
qu foar omd, @ 3 wase g1 S
o faaor ax #3719 F1 = I F1 AfT
¥ fadw #ear ——fom & vl &
FEE arer W - 3w F Y 5@
wTaaT § fF e § 9 g aw f@)Y
g NI A TaTIE |
faareor o fomr awg =1 F AT @
g 3, afz 3& &1 dan fear s, @
fafeaa =7 &, F@™ & fow Fimg )
ST faw W &, 59 W 98 7@ 4w
ey | 98 FET w2 5 ST &
IR R¥ . §o AT A EAT § WX ATIW
A IR & oW A 98 3o W
I g A AT I
5 qEA H A AR A agm g &,
a9 a9 gH 7 T "IwEd wHe F¥ § 5
N FT Seqrew foaar gAT =fEd,
e T g E | A 7 A
2 5 5 Y 7 Iearew oA & wfaw
& &, faw # war-swRE # ast
fewr & 1 Fo fafreet ad|w 7 oF
g faaa o = < g g 9 A
F4 fF 37 & qrad quen ag g fF <y
T Y IR &1 TAT ], 99 F a8 AT
FX—FF qYg I9 F1 ToF § qUE a1
amex A% | T9 fawg & & ag FE
=Tgan § i Y & Searea-sug & ey
¥ fcw wmT S g FIAT T4 E,
39 ¥ gy Araeit o e a<e ¥ fEr
T o & 1w gran fir SRk
Faiar # foid o 38 g § fam
fear wmar | 4fF @wa ww , @fEa
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F 39 & a1t ¥ mit 991 7@ Fwa0 |
# fad g3ar fAdza A agar g 7
W AFST 7 ug Arfeq F a%a § 5
FENT HIATT N TS IqE W
TG q<FRT & 747 FT 7 fqar a1
A =AY F7 Iega-say fEAT Y qRa
H 39 %90 Y A7 §8 F SRy A g
# qaaar g fF 3c a1 38 T weA-
FFY A5 TG FA § FCEE Tl B
Hafaga v & e gave frr smar g
& =g g fF @ ML AAA 9T
R o s ) oY ofy gt & QaT WYY
SCURCUE A R L L U AR LR
FIAT 33 WA FART g1 dF | AfHA
FATFHTT TH F A T4 F ol FqC
TE E ) AR 93 AT & ol dare gy
AW ak A AT | @@ &
gm 5 feg otz 7 39 ARG
qTEH 1 7@ AT THAT 2 |

7t fax, «Y o fag, 7 gomw
foar fF te¥s ¥ 9% & SaRT W
g d ¥ fage AT gme wew A
gt T94T A9 faFar ar | 9% AEAg
fF T A F a1, 39 e AR aArR
w97 17 & amEsE, T S9EE &
g1 YA WIRIGT I9W F qmavg
FIER 35 fqug & oo a8 v &
T FY FYAT Y 7T4T W T AT B9
Sq g ¥3F ISET 14T §, I QI 7Y
1 W F FE7 J1av & fw afe Qar far
JIEET, @) A F T TR §g S |
T2 8 A8 ¢ | @ v feggmA &
S F Y T g, 997 gfvar ¥ wE
TR T Ay o & R 3 AR g
AT LA T A qede § A S
AEAT § | G99 § § fqd ag wgaw
argat g fF afs @rr W a3 may &
fF 13 F faqdr Frva & a1 @ g,
7g fram & fod wifus @ @, =g
fram & foa sfqa &, @) 98 =@ w99
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&t fet fasast afafy & g, felt
TAY FHEY F g, S TN F IATRA-
=g F FE-IAT FX qF, G F7q
& | gfg O WY FHA JaAr g, WY
TR ¥ IARA [T T AA-ILATT F3,
ar w F A & o afaww ¥ ¥
TT ALY G AT | I @I HAY AR
F & g aamr § fr oag fedy oY
A K qAE FH 2 o e
fFam A GEErR &, SEF W& w7
T FGM | AfFT ag FA F HEan
g 9o 7 AT 4G {1 I q@mEr
fF aivg g T €9 ¥ e ag T
Fg a%a § fF T+ w1 fawiw
& IR v Ag 1 dfET & qwean §
fF 3 Y A F 99 F1 SuET =
T eET AE 9T gFAT § | ST oW
T FA TR &, W HIWH WA
# Fg W o 9@, Afw o™ w
FNT & gara 1 F faqus @fafq
1 A7 19 AT Iy 7T FOA fF T+
FY AT TF &IAT &9 HET 99 4T UF
FGT JIE AT 7 AT &1 T94T 7 &7 |
# e g f SERr R & A FT A
& 2 Sfga grm o Y #Y swer
F1qq T T a5 G g, GH F T FgT
ag vl WG @A R
o 599 wfvs Fmg DA fae it
F1 el ot aeg & 98 & 9 =fEs )

A a7 F TEEE F AR
FgaT aree g, fale & ar # w=
wEAT g | g A A g R s
ey & for = @ faata fear s
S o AT T IaRT wiw g1 w@T
g @ g% fafa g a AfT &
et & | afe s faafa & am &
AT & A7 IgHT AT gFWIAH g, IqH
St syriee g5 &, 99 W) s Ag fra
ST & | g 7 fagrr § Fw fF
9T g9X 29 gW frafa & fag ey
DT @ & 1 AT Y TR 7F fae
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[ a9 fag)
g3, Yoy T A frafa A 15w <
O gw ¥ A falt a1 ¥ aww
o g ar g fadsl a & e |
N FAT waAn e | T9d gy ®
fegmam AR w1 oRTES Y A §
¢ FT ¥S AT T ATy aw-
FI A AT &F R WA § e A
TQIT HISAT EFT | qTF @ qY WX
IIHFAHT ZTT S i s #Y ey
IO T S fear S @ qar s e
fF @ s0z  faalt g dar 9 F &
3 FO% QY AT T A g &Ry o
T g7 § g9 A &7 fagia a8 W
AL FT WA 4 QT F ANEATE |
I Fg ST § F gL agi 39 AT €
ATE T FT G99 § W W e
wra #Y A § R g—o qm = W
e A g 9 | osw afe
-3 9 &= i f1 g fana
X a1 & wwwran g fF fergea Y a3FC
® UeERE  WE F oaE A
3 T THR TET So—%o HUT THAT
G, A TG A Fgl IF GgAN |
zafad ¥ @ $ wERT 77 99 &
fr 917 a= gfrar & qrme # Y & e
g a3 W ¥, e ag Y 9
w77 @ &, fegeam ¥ e &<
AT | STgY AGY AT ST Gl £ 0
wfed @=ar grm fF oS S #
JERT F T WW  @IF N

Ul

T ST @wE A AW R W OR A
O AT | 3H DT F T F AT
TN I Ao e 5
faaor qx @ & 1 § fAdeT FAT
AEa g 5 faaxwr yR #9w wad Y
21 ¥ a9 A @A Y & R o
TR R T g fFF e
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A TTYIET 9 & AR IF FE H
Ffgd a1 wiatafy sfgg, a2 fan g
AT T IV I & | IWHT AT qg gAr
& f& oY 0 oo  <faei o= & #)
Afagt Tt & @ T FT F77 AT
TG &, ITH! AT Y A0 g7 9347 &
o 7% a7 e 9 e ag R
W g F [E T A g w9
IqF % A g qFA E, I AT T
faar ST & 1 & T A faw I w AR
ST, FYIT & G A, qfeF 5H
s # vga ¥ fr wgl § I9ET SAEr
HATHT & AT & WX TG FEL A A w
TATHN g wHAT B, AT A wforr 7
% qg 9 o A9 Ay § | 79 &
ag Y A F 8, 0 o ¢ /T
@0 do 32 | TF FT WA 3= T Lo
7 4% & AR gEd #1730 T sy 7Y
& | @Y 30 WH oY AT &Y a4
¢, SER 3w Qo A G AT K 2
fear st @ AT 3@ awg § FTeA™
FTSAT AT S 9% TF &A1 AT AT
FT AHE IBT § W A S FAA =
ST 9 fof e T H o W |
Sf% ga o "xvew §, W for &
faraor o F9 & Ha F A F

oIS AT qTA aue 3g § f o
wfirs S daT &Y WY & S |Ya w9
1 &Y g & fF aER S Y fE
T § A2 #Y g I A F
WECF e ag Id | F oy IAH ¥ g
Y 7g =@ & 5 fergeam § s
 fagor §Y oY % qeg Y wsafsat
N 3 frey fF omiamn ® gt
IETT 93 @Y & 1w 3T & R oA
qie oTe T T oS ST T 9ned
¥ o I aE ¥ W@ WS § fo
@ A A9 T AT & § | WY T
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qis AT & F1 feord <2 @ a9 &
T S ¥ g1g S g9V IERI AW
TFE WY FT aFF € 1 Lo FARW &
§—s T o7 W7 AT @Y &, HT IFHY
| # gueaT GET A | 396 §99 #
¥ frae § fF oafs gidw a@rR
JCF T AT FY A & o qAT
a8t # fir o wx & Fg g e
I @ FH ¥ wW @7 w2 Fo=Ew
sfse o ¥ AfFd I I w/T F
T AR F W A R § AR =
wfae wow g @ 2 dfsw
THH wON G ¥ #7¢ | afz o=
AT Y T G QY AT § G 7T
i & fgama & S ATSITES HATH
w7 @ R, 9 G FA O, S
T A G AG FAT A 91 3
I ST A Y FIT TOF § A T
T AR | 3 w6
I g 9T A ITesy g Fa WK
0 a%g F Y 7 AT g |

F gt w3 § FF @ W iR |
qATT X A 3T |

5t gw ( faammag ) o
F ¥ W, IOy WERA, TR
AT § | AT SATET Q1 FTH FQ9-
wiF & afea fameor sgaear 9o
TN TAF W FHTHHRTC A4l ¢ | T
F GHTHTT &6 & FT HICT I TG
t 5 o SO I AT &, afew
O 72 2 fF gara faanr 5 o)
T Afeh, ST I HF TG G @/ R,
#F qu fgaw, o 9w F e F
a6 g A frem @1 Sgeme &
& AA W 1 W nfaag ¢fF
R ge AR fRatew @7 & figw
2| Wiy NS T I §_T F@T
3, foolt e 9 &, S99
Fgl SuTar A At & F ol 92
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gt 2 1 Fergeam #Y ww ¥ st faw
Raagl A § 1 AA AR TR
WY AT FT agA AT FREET R4
R W FE T F FE@H &)
T aTaE W WY TR F FL oA
¥ faimet dxTET # A W o
THE F WA UF I ¢ I & |
THF KT IF gAT & R @ S
g =afed |, F15 Qa1 F9g /T 9T 2,
T TG e & W AT Wy AT
N offufs s @ F 994
g AR ET Ao AgEET & fF
WA aF o & | A6 97 F 7y =7
N TR 7 78 Afs g & 6wk
fem gréO TR FT & &
TR F AT FIH @ G- AT
TIRER T FAETA
T w1 A dergwr & mm
a9 FT qg Afg g § & Foamer
F o=t W W TF T FT & @I
afed Wk guFT afom a8 g s
IIEATET F AT WY AT FT S TH
¥y fdmdw o Wwta
f& oxg # fdw faar oo fiF g%
I TR A A N e & ae
I yAafss & @ F "N
T W WA 9H I€E T
a1 g AR R SENY TE@ W
Y § A TAAAE IT @I B @ AR
AT qET fouT T Ay Ay & age
JETEAT TG @

# fofa g e wfs o=wt &
T F  WEl I A FT FH FARA
g g aR @ @ § owe
TF IH § ag 9 § o F For agt
AN ST AT | @A | mm
7 § fF A 50 guaT ¥ I &
A W W™ ;I
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gET Q@ AR WX "I Tg WK
T fF SaTed &1 o @91 g, JEH
oft e ¥ €T SO A FE faE
T AW | A AW @
ST

@ g Wt OF 9 & R i aw
{ i F7 AT HY Gt fwar ¢
wHFL AT AT A § L W H
Jrmfat 1 f g oo )
= g qeEi Y s g R qfw
IJQqET qF I § T ATR FEAT
1 g T feqT A | A TR
v oY A AT E W AR
TR W fRar o9 w@r & g
g ¥ @ g fagn w2 g @
A @y § Y gk qT 4 g9
At = € foFm fpaon Y ger @
¥ a% "oEr dar dr € gy o
T 9T ¥ faAw @ oR I9F I
e gT e R 9 ¥ e
T 9T aga A9 & T W Wi W
aw g fae wfes sR A a@ @
g7 I W®E | WRA F gy § A
FTHARY 8, IF! I g7 98 Fa1
T qT & Y Frgeror §, I ge fear
fear W, & @A § OF @AETE
@ g ww fair weem ¥
g1 & afe frad=oi 1 Ay @
NI @l AIAI@ATH
@ g | # wwaw g fF o
oo ¥ A wyfai § gaa afs
& =T § T a1 gH 3@ Wy fagEor
W O I@ AT A W g g
ST ITH gEET T A T awwar §
fF v dFc S @ wwar ¢
Y arEl FO T famEy SR
SIAEIET T AT Y qwAT
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wg gy ar w1 faala o ww
tafr gw fRsh m o oad )
JaF fAu gg swaws § i T &
afeF IJaEE g1 ag i Y §Har
¢ ta fF TR w7 IUTET @3 ) WE TR
¥ IR FY Y TQ@ATAQ | T qGA
g0 A @@ g | v wAT qar
T g, I fram ¥, SEE wAr A
g foeht g% & 97 ¥ o wfws
gfaerd wre g4 faw ¢ Y FeareA
] aFaT & 1 gH afgd 5 g g
T FL fF B uFT  I9ET 99 |
7g 9 a7 & fv afaw g § e
g 1w g e & agt w1 I9RT
usgr g @y & W Y o wfy §5r
AR # Y fedr g, wias Faedr
21 e g g@y Wi A IETEst
1 gfead zw awa fadt gf §
Jad sfas gfead o 33 fadiw
gfad & arg Y F@t A TR T AR
TFE INRA G G547 § WX G FF
AR Tgx ¥ W FWa @F JICW
g W HQ | I @9 F4 g0
A S w1 g fuifa N, S99
FAEY ATHT EIT | THHT OF Ad 17 48
Y 0T fiF T w1 SN TFT § ag A A
T AR frmr gEdy T #7 GaE
W FgraT S )

TF AT 3 AR W g g 6
foer mfasi & =9 % ofd & faF
gueardy Al F7 IEAT AT OW@T G,
IR FEAT (@R | K awadn §
0w I fasga wa@ & 1 WK
FqIHESt T W7 AT A qar T2 fF
W # &% #q I &A@
a TR § faei & 99 f5 gueary
Yfad g o A dac A A
M 3.5 7w A e dAre N R
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qosHTd ¥ qg TR i gEr g |
g w3 a7 § F |uerd ¥ ¥ &Y
afew  fagaar §, @ra fasaar @,
g Mawga gl AT agaa
ot w9y #r  f5 fadi @ Y @
A frwaar &, vaar fate feg-
WH & FET AT 91 | gft a5
£ A% = ] at w9 6T g9+ fata
gEAg g gFAT & | ®AT Q| far
AT @AY AT CH AT ¥ FAS 94T
qIfFeT 1 ¥ WA F gH H1 fawar
a1 ag @ fad gwar €1 wwEar
£ % a9 afeeq@ &1 e &3
F R H &g 7 ARy R ¥ owae
71 gfz qar fFar mrar @ S9m
F1 sarar frely w1 g faadt @y o
&5 AT {1 TEA

Shri Chintamoni Panigrahi (Puri):
Mr., Deputy-Speaker, Sir, the hon.
‘Food Minister, Shri Patil, while
speaking at a reception held at Bom-
bay on the 12th August said that the
Centre had allocated sugar to the
States and if sugar was not available
in the rural areas it was the fault of
the concerned States, for distribution
of sugar was left to the States. I
think, Sir, he has stated the correct
position, because at present the Cen-
tral Government only exercises con-
trol so far as the ex-factory price of
sugar is concerned The Government
has fixed an ex-factory price of
Rs. 31'85 for U.P. and North Bihar,
Rs. 38'35 for Punjab and Rs. 38'85
for South Bihar. So sugar is now
sold at fixed prices to agencies nomi-
nated by the Government, according
to the present arrangement, and they
regulate the distribution of sugar in
the different States,

Therefore, only when the sugar
leaves the factories it is released at
a controlled price, but once it is
released from the factories the
nominees of the different State Gov-
ernments have the power to sell that
sugar at different prices. Some of
the nominees lift their quotas and
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sell the sugar in other States. The
nominee from Orissa lifts his quota
and sometimes sells that quota in
Calcutia or West Bengal with the
result that the quota never reaches
Orissa. That is why the price varies.
Sometimes the retail price of sugar in
the Orissa market is as much as Rs. 55
to Rs. 60 a maund and in some places
a bag is sold at Rs. 115.

The Deputy Minister of Food and
Agriculture (Shri A. M. Tbomas):
Orissa is not lifting the quota allotted
to it.

Shri Chintamoni Panigrahi: Orissa
does not take the quota, it is the

.nominee of the Orissa Government

who take the quota.

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): The
entire quota allotted to Orissa is not
being lifted now.

Shri Chintamoni Panigrahi: They
do not lift it because it is the nomi-
nees of the Orissa Government who
lift it, and that is why sugar is not
available in the Orissa market. I
would request the hon. Minister to
find out—not to shirk the responsibi-
lity like the Deputy Minister—what
is the real position. So far as dis-
tribution of sugar is concerned it is
not enough to say that we have left
the matter of distribution to the
States and therefore it is their res-
ponsibility to see whether the con-
sumer gets sugar at a reasonable
price or not. The hon. Minister also
hinted once in the informal consul-
tative committee meeting that some
suitable measures should be devised
so that the distribution system in the
State should be liberalised so as to
see that sugar was sold at reasonable
rates to the consumers. I hope the
hon. Minister will look into it.

With regard to the question of
control, we have now got five lakh
tons. The question is whether after
this kind of control is lifted sugar is
going to sell cheap. My apprehen-
sion is that once even this kind of
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eontrol which is there is lifted it is
possible that there may be a rise in
prices. Naturally, the Government
must think of a suitable machinery
for disiributing sugar in the different
States and not leave it to the State
Governments or their nominees.

With regard to the question of ex-
port the hon. Minister has stated that
he tries to find out a market for
50,000 tons of sugar. ] would request
the hon. Minister not to disclose the
actual figure of export which he
really proposes to do. The Govern-
ment view ig that it will not lead
to any increase in the sugar prices.
But recently the Sugar Mills Associa-
tion has stated that this very ten-
dency to export has given themt a
fAllip and the prices of sugar will in-
crease. We would like to kmow from
the hon. Minister whether they are
going to export this 50,000 tons of
sugar to markets othér than America
because a very great political ques-
tion is involved in it. When che
brave people of Cuba are fighting
against the biggest power for their
economic emancipation and they want
sympathy from all States in the
world it is not correct to say that
because Cuba is in difficulty we shall
find some market in America. So far
as sugar export is concerned there are
other markets also to which India
can export its sugar. Moreover, the
cost of production of sugar in India
is very high—it is about Rs, 200 per
ton when compared to the interna-
tional price of sugar. So far as export
is concerned, the Government should
take a realistic view about it. We
should not disclose from time to time
what we are going to export—it may
be 50,000 tons or more. Whatever
the surplus, the Government knows
it and it can be regulated, so that
the market price should not increase
‘because of that.

I shall next refer to one more
point, and that is about the quantity
‘of recovery from sugar. The Gov-
ernment should try to find out whe-
ther, by the measures that they may
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be taking, the recovery of sugar in
India is increasing or not. The aver-
age recovery from 100 maunds of
came is only 10 maunds of sugar. The
recovery in other countries is much
higher. It is somewhere about 12'8
in Cuba and about 15 in other coun-
tries. I want the Government to see
also whether they have takem mea-
sures to see that the recovery of
sugar in India is increasing—espe-
cially to see whether the recovery is
increased in the north as it is in the
South.

Lastly, when the question of sugar
is discussed, let us try to find out
suitable measures by which the con-
sumer will really get the benefit. The
production of sugar is increasing and
the ex-factory price of sugar is less.
The selling price to the consumer is
high. So, let the Government find
out the measures by which at least
the consumer gets the benefit out of
the increased production of sugar
due to the incentives given by the
hon. Minister. There are differences
between incentives and incentives. We
have heard of incentives of all the
other Ministries, but still, at least
this incentive has given us some
tangible results. We have seen that
production has increased by about §
lakkhs tons and so let us also hope
that the consumer will get sugar at
reasonable prices so that he will be
gatisfied that at least the production
incentive has also helped the con-
sumer at last.

Shrimati Ila Palchoudhuri: Mr, De-
puty-Speaker, Sir, we have to con-
sider in this motion that has been
brought before the House, the distri-
bution, export and production of
sugar. But the one thing that 1 would
like to ask the Minister to see to is,
why do we imposé controis? When-
ever we impose controls, it is because

‘there is” some difficulty’ felt in the

country. Now that the controls s!'e
there, and yet the sugar happily
enough has gone up in production, at
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this moment, I do not think there is
any need for controls.

As far as the consuymer is concern-
ed, and even ag far as the peasant is
concerned, if the law of supply and
demand is allowed to hawe its fair-
play, I think the prices will not rise,
and I feel that the priceg can be de-
control’'ed. Personally, if you lpok at
the question, you will see that there
is control only in Utter Pradesh,
Bihar and Punjab. All the other
States have no control. So, why
should there be any difference?

Ch. Ranbir Singh: They are the
main producers.

Shrimati Ila Palchoudhnri: In the
south also, they produce sugar.

Ch. Rapbir Singh: Very little.

Shrimat!i Ila Palchoudhuri: But
they produce good quality sugar.

Mr. Deputy-Speaker: Let us con-
sume it.

Shrimati Ila Palchoudhuri: Due to
this control, there is only one of two
things that are happening which I
am sure the Ministry is aware of.
But I would like to bring to the no-
tice of the Minister that actually, by
the control, it is neither the consum-
er nor the producer of sugarcane who
is benefited. It is mainly the sgugar
mills who are benefited, and they
have degraded their sugar and they
have marked D-29 quality as B-29
quality, and have had better prices
and made all sorts of profits that
they possib’y should not have made.

A remark has been made that con-
trol has been placed because there
are people who support the Congress.
Some politics has been brought in
here. (Interruption).

An Hon. Member: No, no.

Shrimati Na Palchoudhuri: Some
of our hon. friends on the other side
did say that.
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Shri Rajendra Singh: I stick to it.
(Interruption),

Shrimati Ila Palchoudhuri: Sugar
is consumed by all parties. The
Opposition said that distributors are
given licences because they are sup-
porters of the Congress, That is not
so. They are also pleading for de-
control. We have to lopk at this on
a countrywide basis and not go into
any interna} or international! politics
in this, because it is one of the main
products of India. I also want to
refer to international politics in this
connection. We should look to mar-
kets outside India where we can
export sugar. 500,000 tons is a possi-
bility. We can export to Malaya
also, I think it is time we looked to
the export markets. Answering a
question on the 15th Nowvember, the
Minister said himself that although
we have not actually shipped any
amount .of sugar, yet 50,000 tons
was sought to be exported. If we
can find 500,000 tons of sugar to be
exported to America, for instance,
we would gain foreign .exchange
which we need so badly, to the ex-
tent of something ‘ike 55 million dol-
lars and sugar would become one of
the main exports of India next only
to burlap.

So, we should give all incentives to
the sugar mills to produce the kind
of sugar which is acceptable to the
international markets and also, if
possible, decontrol should be done,
because it is only mi itating against
the law of demand and supply. If
cent per cent decontrol cannot be
done, at least 50 per cent should be
decontrolled. Let Government keep
control over 50 per cent and see how
the two methods can work satisfac-
torily.

Sugar is actually the poor man's
economic unit, from which he gets
all his wants. It is true that, whe-
ther he grows paddy or wheat, it is
sugarcane and cash crops that give
him the amount of money that he
needs for his other needs. So, he
should get a fair price for the sugar-
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cane. That should be the concern of
Government to see that the price
does not come down from a fair price
for the producer. That can be best
served by decontrolling sugar, so
that you need not spend money on
this controlling machinery, and also
by letting the law of demand and
supply have full play.

Shri S. K. Patil: Mr. Deputy-
Speaker, Sir, the debate on sugar
has shown that sugar, which is mor-
mally so very sweet, can at times be
not so very sweet. Many questions
have been raised. I am not taking
them as they have been raised, but I
shall try %o summarise them and give
a kind of concerted picture of the
sugar position of the country, how it
is today and what Government want
to do about it in future.

I am very much benefited indeed "

by the suggestions that have been
offered. Reference was made in this
debate to the Tariff Commission’s re-
port and some Members even tried
to find fault with it and questioned
it. There was a suggestion from
some quarters, not all, that price of
sugarcane should be raised from
Rs. 1-10-0 to Rs. 2. The price of
sugar also came into the discussion.
Why not remove control? That was
also the burden of the song of seve-
ral speeches. Many Members found
fault with the distribution of sugar.
Export of sugar was also referred to.

I take the Tariff Commission’s re-
port first, because in a sense it has
regulated the production and distri-
bution of sugar to a certain extent.
As the House knows, a couple of
years ago, the sugar situation was
not so good. There were demands
on the side of the cane-growers that
the price must be increased. On the
side of the mill-owners, there was
the demand that the price of sugar
must increase. Therefore, the Gov-
ernment referred this matter to the
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Tariff Commission on 20th Sptem-
ber, 1958, The terms of refence to
the Tariff Commission inter alia were
that the Commission should recom-
mend a fair price of sugar based on
the then prevailing price of sugar-
cane, which was Rs. 1-7 per maund.
Now I can at once say that these
bodies that the House has created,
statutory bodies like the Tariff Com-
mission, they are in the position of a
court of law in a sense. When you
find it difficult to come to a decision
or some kind of solution yourself,
you say that let it be referred to an
impartial unbiassed body that will
recommend something fair. Now the
Tariff Commission having recom-
mended a particular figure as to what
price should be regarded as the fair
price, ex-factory price, and the Gov-
ernment having accepted that pro-
position and’ recommendations by re-
solution, surely it does not lie in
our mouths now to say that they
should be changed. Hon. Members
can make suggestiong but we cannot
change them, having accepted by re-
solution that the price shall be fixed
on the basis of the recommendations
of the Tariff Commission.

Then, when we raised the price
from Rs. 1-7 to Rs. 1-10 we had cor-
respondingly to raise the price of
other things also, because the origi-
nal recommendation of the Tariff
Commission was on the basig of
Rs. 1-7. Therefore, naturally it had
got to be raised. Those who believe
that the recommendations of the
Tariff Commission were wrong and
they could have been bettered,
they can say so. But so far as the
position of the Government is con-
cerned they are bound by the decision
of the Tariff Commission, because
having considered the question they
have come to the conclusion that it
was a right recommendation and they
have accepted the recommendation in
the form of a resolution, which forms
the basis of the present structure
today.
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It we accept that position, as I have
got to accept it, there is no other
course open to me. Then I come to
the point of my hon. friend, Shri Braj
Raj Singh. 1 can understand his in-
terest for the protection of the rights
of the cane-growers as well as con-
sumers, because he like everybody
else is a representative of the peo-
ple and he wants to help the consum-
er and the canegrowers also, because
he comes from a cane-growing dis-
trict.

Then, if it is. suggested that the
price of sugarcane should be Rs, 2, it
is simple arithmetic that it takes 10
maunds or more than 10 maunds of
sugarcane to get 1 maund of sugar.
Therefore, the value of sugarcane will
be Rs. 20 or 21, perhaps a little more
than Rs. 20, because the extraction of
sugar is not 10 per cent, but some-
thing less than that. Our average is
975 per cent. Therefore, it is some-
thing more than Rs. 20. Rs. 12 to 13
is the excise duty and the cess; that
itself comes to Rs. 33 or 32, besides
whatever is the cost of production, of
which I am not talking now. There-
fore, to say on one side that the price
of sugarcane should be raised to Rs. 2
and in the same resolution accept
that the price of sugar should come
down to Rs. 32 is something of a
miracle.

Shri Braj Raj Singh: May I correct
the hon. Minister? The molasses give
something by way of price to the
factory owners.

Shri 8. K. Patll: I do not know.
That would be for a super Tariff
Commission to come to that conclu-
sion. I, on my independent judgment,
knowing what little I do, and having
referred that matter to the Tariff
Commission, I cannot come to that
conclusion at all. We may revue it
in times to eome.

I am going to show something,
which may appear to be miraculous,
as to how more price could be given
to the canegrowers, at the same time
the price line could be maintained
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and at the same time, sugar could be
exported. Now you may call it =&
miracle or I am doing something by
way of a magic wand. But there is
something which is practical and
which could be done where all these
three things could be accomplished,
but accomplished in a manner which
I will just suggest to you.

We must have some figures for your
information, because they also form
the crux of the problem as to how
this problem is to be looked into. The
total area under cultivation today in
India of all crops—I am talking of
all crops because the relationship is
very important and it has got to be
borne in mind—is 368 million acres,
which is the latest figure. Out of
that, the area under sugarcane is 5'2
million acres, which only comes to
14 per cent of the total cultivable
area. The area under rice and wheat,
we are not concerned just now. Com-
ing to the average yield of cane, all
over India, many hon. Members some-
times quote figures of their particular
districts. Now I may say that there
was an area in this very country that
produced something like an average
of 75 tons per acre, that does not
mean that it is the average of India.
You will be surprised to know, Sir,
that the average yield of cane, all-
India average, was only 396 maunds,
which is less than 14 tons. And when
it is less than 14 tons, it meang it pro-
duces only 1-4 tons of sugar per acre.
The average in other exporting coun-
tries like Hawaii is about 6 or 8 tons,
in Indonesia it is somewhere about 5
tons or more than 5 tons and in For-
mosa and Cuba and some other coun-
tries it is not less than 3} tons to 4
tons. As against that we have got only
1'4 tons. This is our average. The
average comes to 1:4 tons because the
least of it is where sugar production
is perhaps the highest, namely, in U.P.
Punjab and North Bihar. Because
that is so small, along with the bigger
averages of the south the averge
comes to this as I have said.

In the matter of its economics, as to
the why of it and whether it is paying
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to the farmer that he takes to sugar-
cane production, you will find
that the average ret urn per
acre for cane is about Rs. 600 but the
average return per acre for rice is
only Rs. 160 and for wheat it is still
less, namely, Rs. 120.

Ch, Ranbir Singh: Gross return.

Shri S. K. Patil: I am taking the
gross figures. It may be a little more
or a little less. When figures are
brought to me, I may make a differ-
ence of only 5 or 10 per cent. I do
not say that these figures are final and
that a rupee more or a rupee less
cannot be there. What I am suggest-
ing is that while you get on per acre
production of smgarcane Rs. 600 sure-
1y you cannat, if it is passible, remain
content with Rg. 160 for riee and
Rs. 120 for wheat, That is the rea-
son. Therefore when you fix the price
of sugarcane it must have some kind
of relativity with other crops, namely,
rice, wheat, millets and others. Any
Government when it fixes the price
has got tq bear in mind these things.
1 am merely saying this because with
all that we have done and the prices
may not be adequate according to my
hon, friend, Shri Braj Singh, even
then the sugarcane growers get abou®
three times, if not four times, as
much as 3 wheat-grower or a rice
grower,

Shri Braj Raj Singh: Could the hon.
Minister give the net figures? It 1s
not three or four times.

Shri S. K. Patil: Expenditure on
sugarcane production will be more. 1
could quite see that. But even taking
the expenditure as it is, even if you
take the net value of it the actual gain
would not be less than three times that
of rice and wheat.

Shri Rajendra Singh: No, Sir.

shri S. K. Patil: How this jigsaw
puzzle is going to be solved is the
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question before us and we have gog to
consieder it. When we raised the price
of sugarecane from Rs, 1|7 a maund
to Rs, 1/10, hon. Members were very
happy. The results of it were also
immediate because we gave the incen-
tive on two sides. To the cane gro-
wers we said that instead of Rs. 17|~
they would get Rs. 1{10- and to the
other people, that is, the millowners
we said, “If you produce more than
the average of the two years you will
get half the excise duty knocked oft.
That is your profit.” The idea was
that they should pay not Rs. 1j10/- a
maund but even more than that
because at the end of this they get
this. I have got reports that many
factories, not for the whole period but
for some period, gave more than
Rs. 1-10-0 in order that they get the
rebate. All along, besides the price
linking formula, before the Tariff
Commission report came it was all
based on the consideration that if
perchance there are any profits in
the sugar industry surely a part of it
must go to the cane grower too. In-
gtead of 19 lakh tons, which was our
production year before last, we have
now come to 24.2 lakhs tons, that is,
9 lakhs tons more. If the promise
comes out to be correct, at the end
of this year, we shall get 27 or 28
lakhs tons of sugar.

17 hrs,

‘When sugar production is increasing
so fast and our local consumption
increases only at the rate of 75,000 tons
per year and we are positively increas-
ing this, why are we doing so? If
really our local consumption increases
only by 76,000 tons, it would be an
unwise policy to have this much of
sugar because there will be so much
abundanee of it that we shall not
know what to de with this. There~
fore, the objective is tha: we should
produce not merely to reduce the
price, but to be in a pesition to ex-
port it. Why? Because, after all,
something has got to be exported from
this country. If you say in regard to
textiles, we shall go on increasing the
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local price of production, it becomes
a proposition how to export it, because
the international price level is not
suitable. If you say that about cvery
commodity, what remains for India to
export? Therefore, our attempt is
and should be that we must iry to
make sugar exportable. We cannot
always afford to spend 50 per cent
more on it. Today, as I have explained
yesterday in another debate, the inter-
national price of sugar is about half of
the price of production of sugar n our
country: perhaps a little more. I am
not talking of the excise. Even after
taking away the excise which does net
«come into play so far as exports are
concerned, so much is the wide gulf
between the two. Therefore, we have
got to do everything in our power to
see that the price of gugar comes
down.

So long as the price of sugarcane
rules at Bs. 1-10-0, what possibility is
there for the price of sugar to come
doawn? Therefere, the case really is,
if you want to export, the price of
sugarcane must come down and not
go up. There was a very interesting
suggestion made by an hon. friend
from the U.P. that we must do this,
which is, as I said, a jig-saw puzzle.
It may appear to be strange. But,
we can solve this in the manner in
which it was suggested which I am
really going to tell you.

What the farmer is interested in is
not so much the price per maund.
What he is interested in is what is his
ultimate gain in a plot of land, how
much he has produced and what he
has got. My hon. friend asked, seven
years have passed, the price was Rs.
1-7-0 or 1-10-0 ang sill it is Rs. 1—7
or 1—10—0 and why it should not be
Rs. 2.

Shri Braj Raj Singh: In 1948, it was
. 2.

Shri S. K. Patil: I should say, be-
cause 7 years have passed, the price,
instead of going up, should have come
dewn. Why should the prices have
gone down? Not by ruining the far-
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mers. I can tell you, you cannot find
a better friend of the farmers. I would
not see a farmer to be ruined. What
is the way of protecting the farmer?
At the same time, he should get some-
thing to which he is entitied
and the country should not
suffer. The remedy, as was pointed
aut by Shri Bishwanath Roy is this,
and it is the only remedy. What the
farmer ig concerned with is not what
he gets per maund. That is half of
the pieture. The complete picture is
what he gets in the totality. Supposs
ing he has 5 acres, and in 5 acres he
produces 2000 maunds and at the rats
of Rs. 1—16—0 he gets so much. In-
stead of 200 maunds, if he is enabled
te produee 4000 maunds in those §
acres, surely Rg 1—10—8 can come
dewn te Rs. 1—4—0 and yet surely he
will get more than what he jras spent
inpredueing that sugarcane. We have
got to de that. There ought to be
some machinery.

My hen. friend, whether it is Shri
Rajendra Singh er Shri Braj Raj Singh
preposed that seme machinery should
be there. The machinery cannot enly
be there for considering how the price
should be raised. The machinery must
also see that while the interests of
the farmers have got to be protected,
at the same time, the interests of the
cauntry and also the community as
a whole have got to be protected.

The only way to do it is, while we
are doing all this by means of the
package programmes and other things
in order to increase agricultural pro-
duction, surcly, the per acre yield of
sugarcane must be increased 25 per
cent, 40 per cent, 50 per cent, because
it can easily be done. I can assure
this House that while it may not lm
equally easy to have these increased
percentages of production in  wheat
and rice, surely, this percentage is
easily possible so far as sugarcane is
concerned. Many people have not yet
learnt how tq use fertilisers. Many
States have not yet made even peran-
nial depandable supply of water avail-
able to the cultivators. They levy a
cess or tax, hut have nat done every-
thing. If irrigation is made possible,
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fertilisers are made available and in
time, and if good husbandry is really
taught to our farmers, and they are
good farmers, a hundred per ceni or
at least a 50 per cent increase in
sugarcane production is not an impos-
sibility; it would be the easiest possi-
ble thing that can be attempted.

Shri T. B, Vittal Rao (Khammam):
Who has stopped you from doing it?

Shri S, K, Patil: I am not proposing
to reduce the price tomorrrow. It
would be unwise because the farmer

would be hit, but I must have some -

kind of machinery constantly working
to see that the farmer, in the same
acreage, pgoduces at least 50 per cent
more, and I, representing the com-
munity, am entitled to at least 10 to
15 per cent of it, so that, to that ex-
tent, the price of sugarcane can go
down. When that happens, every-
thing else also can happen, and eur
exports will be in not nearly so very
dangerous a position as they are today.

As I have explained yesterday, there
should be a two-pronged attack. On
the one hand, we must bring down the
price of sugarcane by increase in the
yield per acre, so that ultimately the
cost of production of sugar comes
down. On the other hand, we must
try for the international price of sugar
going up. It is not only India that
produces sugar. There are other coun-
trieg also equally anxious to see that
the international price of sugar goes
up. Then we can have an  assured
market.

Shri Panigrahi has always Cuba and
the United States in mind. I am not
thinking of Cuba and the United Sta-
tes. All countries are the same to me.
In the interests of my country, I have
go to see where I get a higher price.
It is not that I want to oust Cuba from
the field. Shri Panigrahi would be
glad to know that the Uniteq States
do not take sugar from Cuba alone.
They take sugar from eleven countries,
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and Cuba is only one of them. They:
take three million tons from Cuba,
and they themselves produce four and
a half million tons. They require
about ten million tons of sugar. They
are very sweet people and they want
to make themselves sweeter and'
sweeter. The entire production of
India is less than the export of Cuba
to the United States. Therefore, there
is no poiitics involved in it.

I have made it abundantly clear,
and once again I would say that when‘.'
we go to the sugar conference and get
a quota, we are vitally interested in’
seeing” that the United States become
one of our buyers, because they pay
60 per cent more than the international’
price. Over and above the ten million
tons that they need, the consumption
of the United States rises by about
125,000 to 150,000 tons annually. Even
if we are able to get this annual in-
crease, in three or four years time we
shall have an assured market of about
half a million tons, on which we will
get 60 per cent more thHan the inter-
national price if we become members
of the conference. Prices should go up
in the international market, and we
should reduce our price by the method
I have suggested. That is the only
way this question can be and is going
to be tackled. We must be prepared
for that, because we are representa-
tives of all sections of the community.
While it is our duty to protect the in-
terests of the farmer, it is equally our
duty to see that the consumers are
protected.

Shri Rajendra Singh Tose—

Shri 8. K. Patil: I am not yielding.
Not that I do not want to yield, but I
shall yield at the end. I have got my
eye on the clock.

Several questions have been raised:
why not decontrol sugar? But where
is the control? What little control
exists today is on the ex-factory price,
and that too only in certain places,
namely, north Bihar, U.P., and Punjab;
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otherwise, it does not exist. You may
ask: why have you got it? We have
not yet made our decision. Nobody
in this august House could accuse me
of being a special friend of control.
Some time or other it has to be dis-
continued. It is the greatest obstruc-
tion to progress, and wherever possi-
ble it must be reduced Dbecause it
makes the situation worse. There-
fore, I am not really any friend of
control, and today it does not hit any-
body at all. It is only the millowner
who is affected, and I do not think
anybody here has been briefed by the
millowners that they have to be pro-
tected. But so far as the control on
the distribution of sugar in the State
is concerned, this Government, that is,
the Government of India have not the
slightst control over it. In fact, I
have been speaking to the Food Min-
isters of all the States and telling
them that they should improve the
distribution, and then, all these diffi-
culties will really vanish. Pandit
Munishwar Dutt Upadhyay said some-
thing with which to a large extent I
agree. I do not say that there is cor-
ruption or nepotism—whether it is
there or not, I do not know—when the
distribution is left to the States. But
when there is so much of sugar, where
is the question of rise in prices? We
have been telling them that whenever
sugar prices are likely to go up, we

shall dump sugar as much as you like;

in fact, you can be drawn in sugar,
because we have got so much sugar
today. Therefore, where is the ques-
tion of rise in prices etc.? I do not
quite understand. Prices have not
been rising. In fact, prices have been
falling. I am anxious that the prices
must not fall below a particular level.
The prices must rule round about Rs.
41 or Rs, 42, because the ex-factory
price that we have fixed is somewhere
about Rs. 38. You can add Rs. 3 to
that for covering transport charges
and other things. If they do not rule
at that level, and if we at once re-
move the control, then it may lead to
hardship. Control has to be slowly
removed, when we see that there is no
danger involved in it; but if we do it

and Export of Sugar
without any consideration whatsoever
for the prices, what might happen is
that the prices may fall down to such
a level that it will be impossible to
give even tha Rs. 1—10—0 to the cane-
grower. The whole thing is linked up.
It has got a fabric. It is like an arch.
If you remove one stone out of it, the
whole arch will fall on your head.
Therefore, it has got to be done very
wisely and very tactfully. When we
are sure that by removing the control,
there is no possibility of the farmer

.being hit as a result of his getting less

for his sugarcane, then is the time
when control shouldq go.

But, as I was saying, the control as.
it exists does not really harm anybody.
That does not mean that it is going to |
be a permanent feature. We have
not taken a decision on that, because .
we are watching the situation. We .
have produced five lakhs tons more
this year. That does not mean that
we are completely and for all time to
come, out of the woods. We have to
make it a habit of producing more
like that, so that ultimately we know
that our production is at least five
lakhs tons more than our consumption.
Then only we can take a permanent
decision about it. So, this is our ex-
planation for the retention of that con-
trol for some time. But that is not our
permanent attitude at all.

Shri Braj Raj Singh: Control on
distribution.

Shri S. K, Patil: Then comes the
question of distribution. There, I
agree wholeheartedly with my hon.
freind, that 90 per cent of the trouble
in regard to sugar, wherever you find
it, is one of distribution. My hon.
freind Ch, Ranbir Singh suggested that
if the Punjab Government makes some
profit, there is nothing wrong about
it. T have not made any charge that
the Punjab Government makes any
profit etc. I do not know if anybody
has got any guilty conscience; such
persons may take it themselves. I have
not made that charge. After all, that
Government is a part of Government;
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that is my part, and I am their part.
Therefore, I cannot make such a
charge; whether they make any pro-
fit or not, I do not know. But the
explanation of the hon. Member was
that if they have made any profit, it
wag taken from the Punjabis them.
selves, and it was for the interests of
those people. I would not have expect-
ed that from such a die-hard farmer
like him, such a robust farmer like
him, because he knowg what it means
if the prices rise; if the price of sugar
should go up in Punjab or somewhere
else, then the prices of wheat or the
-prices of rice etc, may also go up.
It has been said that if they take any-
-thing, whether it be a rupee or even
one crore of rupees, it is paid by the
Punjabis themselves, and, therefore, it
has been asked why other people
should care about it; and the main
argument is that after all, it is; in the
interests of the community. 1 say,
‘No’. Food i a commodity in which
no Government must think of making
any profits, because it is mot merely
.a socia]l p-oblem, but it is also ea
economic problem. If we start making
profit upon it, ultimately it would mean
that the prices will rise every-
where. We are trying to maintain
the price-line, and if every Govern-
ment tries to do something, then eur
effort; may not be suceessful. But I
am not suggesting that the Punjab
Government have done it. 1 shall
examine that position whether the
Punjab Government have dene it.

Shri D. C. Sharma (Gurdaspur):
God save the Punjab Government
from such an examination!

Shri 8. K. Patil: Some people come
and tell me that to the ex-factory price
of sugar, they add Rs, 5 per maund;
but I do not know whether they add
it or not. I think my hon. freind
would be in a better position to tell
me whether they really add Rs. 5 to
that price. If they really add Rs. 5,
I do not know what to call it. I that
price is made in the interest of the
community, we can surely say that
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when anything goes from thi; country
we can raise the prices of everything
and then make money. What you take
by one hand you give double by the
other. Therefore, al] along the at-
tempt has been that if the prices have
got to be maintained, they must be,
economic; at the same time, the con-
sumers must not be hit hard. Then
surely this type of policy must not be
pursued. Once again I say that I do
not make that charge against the
Punjab Goernment (Interruptions).

Oh. Ranbir Singh: The Central Gov-
ernment have rai.ed the excise duty
per maund.

Shri 8. K. Patil: Coming to some of
the arguments that have been advanc-
ed, my hon. friend, Shri Rajendra
Singh suggested: why not disperse the
industry? It is a good thing. It is
a secialistic argument with which I
wholly agree. But even socialists
have sometimes, as an exception, to
be practical, whether it can be done
and has to be done. If you disperse
these sugar mills, instead of 170, you
will have 700 mills all over the coun-
try—small, small units everywhere.
Then you find that it will become un-
economic. He suggested—other hon.
Members also suggested—that we
should have co-operative societies. 1
could tell them that Government
have taken a firm deci.ion that other
things being equal, the co-operative
societies have got to be prefer-ed. In
the Second Five Year Plan, out of 53
new factories we have licensed, as
many as 38 were co-operatives. So
you can see that more than 70 per cent
of the facteries licensed have been co-
operative fa~tories. Even before the
commencement of the Third Five
Year Plan, recently, out of 20 licences
issued, 14 are to co-operatives. There
also you will see that more than 70
per cent have been given to co-opera.
tives. So there is no danger at ail
that this is not being dene.

Therefore, having understood the
dimensions of thig problem, ag to what
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it is, we have got to aet accordingly.
What are the things we have got to do?
One is that production must increase.
It must continue to inerease, as other
Members have pointed out, because if
the prices go up, there cannot be ex-
port. Surely that can apply to any
other commodity also. This applies,
for example, to the textiles. There-
fore, production hag got to be increased
by the latest methods that we are em-
polying. By giving them every type
of facilities, we must see that their per
acre yield must increase from 14 tons
to somewhere about 30 tons. I am not
talking of the 80 tons of Hawaii or the
50 or 55 tons of Indonesia. I am
merely talking of 30—35 tons. If that
becomes the average, our international
price will be competitive, and there
will be no danger in it. If it has got
to be competitive, we have to reach
that target of 30—35 tons per acre.
Then surely the price of the cane per
maund would decrese. But that does
not mean that the farmer would
suffer, because he would get his en-
hanced price not according to an in.
crease in the per maund price but ac-
cording to the total quantity of sugar-
ecane produced in that particular plot
of land.

This has got to be done. Sorne
machinery must be evolved in order
to judge it and fix the price from time
to time. I told my hon. friend, Shri
Braj Raj Singh, and perhaps he seem-
ed to agree with me even at that
time. ...

Shri A. M. Thomas: He is smiling.
Shri S. K, Patil: He always smileg.

I say, if you really compel me to
raise the price just now, supposing
sometimes you feel that the situation
is such that you have got to raise it—
not that it should not be raised—then
Py the same token, a time will come
when the price shall come down when
there is more sugar. I do not want so
many of these fluctuations in the life
of a farmer. The poor farmer must
know at the beginning of the year

Motion re: AGRAHAYANA 16, 1882 (SAKA) Production, Distributien 4472

and Export of Sugar

what is going to be his position next
year. Therefore, I want to protect
him, not by giving more per maund
but by a reasonable continuity of
what he gets from that plot to land:
If that has got to be done, some kind
of a concerted plan has got to be
evolved,

These are some of the important
problems to which reference has been
made. I could see that the Members
would help me to tackle them during
the coming months. So far as our
agriculture, including sugarcane, is
concerned, we are now going from one
phase to another phase. In that new
phase, the prices are bound to come
down becausg production goes up.
Then the time would come when the
farmer has got to be protected. When
he is to be protécted, it cannot fices-
sarily be at the cost of the consumeér.
Therefore, some kind of a comptomise
between the conflicting interests of
the farmer and the consumer has got
te be evolved. Surely, if we do not find
a solution te this problem, every ecal-
culation will go wrong. I expect that
since we have turned the corner in
these matters, we will have a different
type of economy. I would any day
prefer an economy where we produce
more and our problem will be how to
export it rather than that we produce
less and then look to other countries
from where our grain and other thingg
must come,

Therefore, having come into this se-
eond position, having come into the
threshold of that position just now,
we must be very responsible indeed in
the measures that we take. If this is
done, there will be no difficulty either
in regard to sugar or in respect of
graing in general.

Shri Rajendra Singh: Sir instead
of coming directly to face facts, the
non, Minister has, in fact, evaded the
issues. The question was whether it
is not desirable for us to give to the
farmers an economic price. He says
that it could not be done at this
moment. For that he hag not given
any reasons. He has stated that the
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actual problem is to raise the yield
per acre. I agree. But, who has been
~ responsible? Has it been the Opposi-
‘tion? Who has been responsible for
not bringing in any rise in the pro-
duction per acre, of sugarcane?

Shri D, C. Sharma: You have been
responsible,

Shri Rajendra Singh: In fact, it is
the Congress Government which has
been responsible, the Congress Gov-
ernment which hags been in power for
14 years, for not bringing about a
situation where they can help agri-
culture production. The hon, Minister
can say whatever he likes. But, he
has not done justice to the subject.

Shri D. C. Sharma: You are not
doing justice yourself,

Shri Rajendra Singh: I know he is
a very talented Minister; he has the
talent to flood the House with his
_eloguence. But he has not done justice
to the subject (Interruptions).

Mr. Deputy-Speaker: Should I put
the amendment to the vote?

Shri Braj Raj Singh: Yes, Sir; let
there be a voice vote at least.

Mr. Deputy-Speaker: The question
is:

That at the end of motion, the
following be added, namely:—

“and recommends that—

(a) ex-facory price of sugar be
fixed at Rs. 32 per maund;

(b) control on distribution sugar
be relaxed in view of the
extra production of sugar;

(c) sugarcane price be fixed at
Rs. 2/- per maund; and

(d) Markets for export of sugar
be searched but the consumer
of sugar in India should not
be made to pay the losses on
export of sugar”.

The motion was negatived,
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Mr, Deputy-Speaker:

_ Now , I will
put the motion.

The question is:

‘“That this House takes note of
the present position in regard to
production, distribution and export
of sugar.”

The motion was adopted,

17.22 hrs,

P. L. 480 FUNDS FOR WEST
BENGAL*

Shri H. N. Mukerjee (Calcutta—
Central): Mr, Deputy-Speaker, Sir, I
wish to raise a discussion in this House
in regard to the unsatisfactory nature
of the answer which was given to Sta-
rred Question No. 137 on the 16th
November 1960. Sir, the answer shows
indiflerence to a problem which if it is
not tackled urgently would land the
country in ruin,

There had been reports that the
P, L, 480 counterpart funds might be
utilised for the Calcutta region. I
personally hae some doubts about the
manner of the utilisation of the P. L.
480 funds as enjoined in P. L. Agree-
ments. But that is not the point. The
point is the challenge of mounting
problems in Calcutta to which special
attention has been drawn by the re-
port of a World Bank Mission, and the
imperative urgency of the answer to
that challenge. I am not prepared to
be content with the Finance Minister’s
bland reply last time that no proposal
in this regard was under the consider-
tion of the Government of India. If it
is not, it is more than time that it
should be.

The Centre appears to be peculiarly
blind wherever te problems of Cal-
cutta have cropped up in recent times.
We all remember the Prime Minister
referring to Calcutta as a nightmare

*Half-An-Hour Discussion.





